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REFERENCE TO THE REPORTEDLY 
MISSING  OF  A     LARGE  NUMBER 

FISHERMEN     IN MECHANISED 
BOATS IN ROUGH SEA OFF THE 

BOMBAY    COAST 

PROF. B, RAMACHANDRA RAO 
(Andhra Pradesh); Mr. Deputy Chair- 
man, Sir, I would like to draw the 
attention of the Government to the 
jreeent report that about 800 fishermen 
who, about ten days ago went out 
fishing in about IOO mechanised boats 
in rough weather, off the Bombay 
const, were reported missing. It is also 
reported that the fishermen preferred 
to go for fishing in the rough weather 
as they expected a better catch during 
such seasons. Sometimes they say, 
they get a catch of about Rs. 25,000 
worth. This tragedy has brought to 
light- the risk which fishermen under- 
go to save money for dry days. May 
I -quest the Central Government 
through you to investigate the causes 
for this calamity and take appropriate 
action not only to help the bereaved 
families but also to prevent similar 
incidents occurring in future. I would 
like to make the following three sug- 
gestions. 

First, the Coast Guards should warn 
the fishermen about the stormy wea- 
ther and that it would be risky to go 
for fishing in small boats on such 
stormy days. All Coast Guards should 
alert them. Along the coast they 
should be in constant touch -with the 
weather office to give timely warning. 

Second, if none of the fishermen has 
returned back so far and all of them 
have been taken to have been drown- 
ed., I would request the Government 
to pay risk insurance amount and 
additional compensation to the sur- 
viving families. 

Third, in future the Government 
Should make adequate arrangement to 
prevent fishermen with small boats, 
mechanised or otherwise, to go on the 
high seas in a stormy weather and 
tp.<prevent similar tragedies occurring. 

REFERENCE TO ALLEGED POACH- 
ING  OF  'SANGAT     BY  VDLLAGEK 

ES MANIPUR 

SHRI R. K. JAICHANDRA SlNGH 
(Manipur): Mr. Deputy Chairman, 
Sir, I would like to bring to the at- 
tention of the Government the follow- 
ing facts. Sir, Sangai, a very rare 
specimen of the deer family, the brow 
antlered deer, also known as Thamin, 
is available only in certain parts of 
this country. Manipur is the only 
place in th© world where this speci- 
men is available. Kaibul Lamjao, a 
national floating park at a distance of 
about 50 km. from Imphal, is the area 
where this animal is living. Because 
of serious poachings by the villagers 
in this area, the number oi this ani- 
mal is now reduced to 20. Sir, because 
of the fact that this is a national float- 
ing park and such an animal can 
exist, can live, only in such parks, the 
Government of India should seriously 
look into the poachings, take serious 
action against the villagers and also 
take steps to, improve the conditions 
of the park to attract tourists. Thank 
you. 

REFERENCE     TO        THE        NEED 
FOR  AERIAL   SPRAY   OF  INSECTI- 
CIDES AND    PESTICIDES ON COT- 

TON CROP IN PUNJAB 

SHRI PAWAN KUMAR BANSAL 
(Punjab) : Through you, Sir, I would 
like to draw the attention of the Gov- 
ernment in the Department of Agri- 
culture, to the compelling and imme- 
diate need of starting aerial spray of 
insecticides and pesticides on cotton 
in the State of Punjab. Punjab is one 
of the foremost cotton growing States 
in the country, the yield per acre 
being more than two times the ave- 
rage yield in the country. But unfor. 
tunately the area covered by aerial 
spray in the State has decreased con- 
siderably from 2,63,057 hectares in 
Kharif 1975 to merely 62,148 hec- 
tares in 1983. In 1975 there were 16 
helicopters   and   7   fixed  wing  planes 



                     183   Severe   drought   conditions   [RAJYA SABHA]   in Certain parts oj 184 
Karnatak-i 

[Shri  Pawan  Kumar  Bansal] 

used for the purpose, while in 1983 
there was only 2 helicopters and 5 
fixed wing planes. Sir, my submission 
is that as the time has come nearer 
and in fact the spraying scheduled to 
start from 1st of August, 1984 has not 
yet commenced, therefore, I would 
like to impress upon the Government 
to see that the private operators who 
have declined to accept the offers for 
spraying due to disturbed circumstan- 
ces and conditions in the State, are 
persuaded to start the spraying. In 
any case) the Director of Agriculture 
Aviation should take up the matter 
urgently and see that more spar^ parts 
are brought in so that damaged ma- 
chines i.e. the aircraft including heli- 
copters are repaired and pressed into 
service at the earliest. 

I wo.uld like to say one thing more 
that because of the network of elec- 
trical transmission and the telephone 
wires, it is difficult for winged planes 
to do the spraying at the desired 
height. Therefore, it is only the heli- 
copters which can serve the real pur- 
pose They can start the spraying 
immediately after the rain stops, while 
the fixed winged planes can be press- 
ed into service only after the air- 
strips are made serviceable. 

REFERENCE TO THE REPORTED 
SEVERE DROUGHT CONDITIONS IN 
CERTAIN PARTS OF    KARNATAKA 

MR. DEPUTY CHAIRMAN: Mr. 
Hanumanthappa. 

SHRI H. HANUMANTHAPPA: Mr. 
Deputy Chairman, Sir, through you, I 
want to draw the attention of the 
Government to the severe drought 
conditions existing in many parts of 
Karntaga State. Sir, 84 talukas in 16 
districts covering more than 11 
villages are facing several drought this 
time. Scanty and uneven rainfall has 
left  little   crop   sown   withered   away. 

In many parts the farmers have not 
even sown at all. People are paincky 
and they are leaving their places in 
search of food and work. The fate of 
the cattle is still worst and they are 
being sold for paltry sums. If the 
cattle is sold that is the worst part 
for the farmer to survive. But he 
cannot save from that also. That worst 
part of it is the open wells which are 
out dated and abendoned and the 
water ievel has gone down in some 
places more than 200 ft making bore- 
wells dry and the people ace struggling 
even for drinking  water. 

Sir, I quote an item appeared in 
the "Deccan Herald" dated July, 12, 
1984: 

"The monsoon had been very 
erratic and unsatisfactory in the 
State so far except for the five 
coastal and mainland districts. The 
situation was critical in the dis- 
tricts of Chitradurga Ballary, Ko- 
lar, Belgaum, Raichur and Gulbarga 
which were experiencing monsoon 
failure for the second consecutive 
year." 

This is not the first time that the 
drought has. affected the Karnataka 
State but it is the second consecutive 
year. Sir, 75 per cent of the total 
agricultural lands were concentrated 
in the dry land belt. These were 
totally dependant on the vagaries of 
the monsoon for cultivation. 

Sir, the help that is rendered 
during this crisis will be remembered 
by the people for ever. It is here the 
Government's duty exist. But unfor- 
tunately we have a Government in 
Karnataka which is not at all interes- 
ted in the welfare of the people. 
Even for the drinking water people 
have to expect a bye-election. Where- 
ever bye-elections are to be held the 
ring will be rushed to the area, the 
moment the elections are over ring 
will be withdrawn. The Government 
is not interested in the relief work and 
has not taken up any relief works 
so far. The Food for Work Programme 


